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SanctioQ of Japaaese LoaD to Prlnte 
Seetor 

{ Shri Morarb: 1157. Shri Nathwani: 

Will Lho Ministu of Jo'iDance be 
pleased to ref.., to the reply given to 
Unstarred Question No. 467 on tht' 
21st November, 1960 and state: 

(a) how are the Japanese loans 
sanctioned to pI'ivate sector, that is, 
whether against rupee payment or 
it~aiJJ, .t ar,y ot!1er security; 

(b) whdher Guvernment give any 
guarantee: and 

(c) the names of the private sector 
industries to whom these loans have 
lIeen given? 

The Minister of Finallce (Shri 
MOJ'arji Desai): (a) For imports by 
the private sector industries approv-
l·d for financing under the IB billion 
Yen Credit from the Export-Import 
Bank of Japan. it is the Government 
of India who enter into loan agree-
ments with the Export-Import Bank, 
a, thl' loan is to the Government of 
India and not to the private sector 
irlJporters. The pl'Ocedure agreed 
upon for the operation of this credit 
pro\'idps 1hat p:lyments for i p rt~ 

ulldt'r eneh loan covered by 1he  ('J'!·dit 
nrC' to hl' made by the Export-Import 
Bank direet tn thp Japant":r' sup--
plicl'3 on ~pe i ie  date, by df'bit to 
the' Government of India's loall 
at'count on receipt of a lettf'r of 
8llthor;sation from thl' Governmen1 of 
Indio. Under thE' conditions of the 
relcvilnt import lic('nee, the private 
sector importers concernE'd 3.re requir-
C'd to make cash payments in rupceR 
to GovE'rnment about the time pay-
ments fall due to be made to the 
supplier!> by the Export-Import 
Bank. To ensure such timely cash pay-

nl~. the private importers are 
required to furnish a bank guarantee 
(IT !iuitable security to Government. 

(b) No guarantee is required to 
be given by . Government. as the 
credit is to thc o rn p 1~ ,-f '!Idia 
and Government I;:; ~. Ik the 

necessary exchange availabl.e t.o the 
~ri ate importers on cash payment 
n: rupees. 

(!:) Shipping, rayon, paper, power 
and textile industries have been the 
main beneficiaries under this credit. 

B.A.L. 

1158. {Shri Rajeshwar Patel: 
Shri Morarka: 

Will the Mini.ster ot Defence be 
pleased to statE': 

(a) w ha t was the actual produc-
tion in Hindustan Aircratt Ltd. dur-
ing 1958-59 both in value and in 
units; and 

(b) how dl-d 't 
I, t'ompBI'C with pre-

viuus yC'ars? 

~ e lUinister of DefenCe (Shr' 
Krishna Menon): (a) &S. 697'53 
lakhs. It is not in the public interest 
10 glVl' th" d!'taih: of production 
l1nit- i~e. 

(b) Tht· value ot production 
Rs. 504.98 lakhs in 1956-57 and 
608.24 lakhs in 1957-58. 

Crime Situation In Deihl 

(Shrj M. ft, Thakore: 
I Shri D. (:. Sharma: 

1159. J Shri P:lllltarkar: 
I Shrl Radha Raman: 
I Shrl Shree NlU'ayan Do: 
\.. Sbri S. N. Ranaul: 

was 
RB. 

Will the Minister of Home Main 
bf' plr'ascJ 10 state: 

(a) th:_ number of cases of murder, 
~ a in~. suicide, burglaries and riots 
. rplZistc'TE'd in Delhi during 1960 /lepa-
ra'ely; 

(b) 'the comparative figures for tbe 
year 1959; 

(c) the number of cues out of the .. 
in which the culprits were arr~t l  
and ot those in which no atTe1t8 
could be made; 




